FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

TALENT UNLIMITED ONLINE SERVICES PRIVATE LIMITED OPERATING IN
DIGITAL, SOFTWARE, AND ARTIFICIAL INTELLIGENCE BESED PRODUCT &
SERVICES AT DELHI NCR

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor TALENT UNLIMITED ONLINE
along with PAN & CIN/LLP No. | SERVICES PRIVATE LIMITED
PAN No- AAECT5492J
CIN No- U72900DL2012PTC234341
2. Address of the registered office 808, Devika Tower, Nehru Place, South
Delhi, New Delhi, Delhi, India, 110019
3. URL of website https://www.bobble.ai/
4, Details of place where majority of | There are no fixed assets in the company
fixed assets are located
5. Installed capacity of main The company is engaged in the business of
products/ services digital communications and software
solutions, with a primary focus on
multilingual input technologies, artificial
intelligence-based products, and enterprise
software services.
6. Quantity and value of main Turnover for the last financial year- 27.37
products/ services sold in last Cr.
financial year
7. Number of employees/ workmen 31
8. | Further details including last Details will be provided by RP. It will be
available financial statements available by sending email to RP at
(with schedules) of two years, lists | cirp tuos@gmail.com
of creditors are available at URL:
9. | Eligibility for resolution applicants | Eligibility Criteria will be provided by RP.
under section 25(2)(h) of the Code | It will be available by sending email to RP
Is available at URL: at cirp.tuos@gmail.com
10. | Last date for receipt of expression | 06.09.2026
of interest
11. | Date of issue of provisional list of | 16.09.2026
prospective resolution applicants
12. | Last date for submission of 21.09.2026
objections to provisional list
13. | Date of issue of final list of 01.10.2026
prospective resolution applicants
14. | Date of issue of information 06.10.2026

memorandum, evaluation matrix



mailto:cirp.tuos@gmail.com
mailto:cirp.tuos@gmail.com

and request for resolution plans to
prospective resolution applicants

15. | Last date for submission of 05.11.2026
resolution plans
16. | Process email id to submit

Expression of Interest

cirp.tuos @gmail.com

For Talent Unlimited Online Services Private Limited
Manish Agarwal (Resolution Professional)

Reg NO- IBBI/IPA-002/IP-N00223/2017-18/10904
Reg Add. - 307, Prakash Deep building, Tolstoy Marg,
Connaught Place, New Delhi- 110001

Date: 22.08.2026

Place- New Delhi
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TRUHOME FINANCE LIMITED

(Formerly Known As Shriram Housing Finance Limited)

L

Feg. OM.; Srinvasa Tower, 15t Faar, Daor Mo, &, 08 No, 11,
Znd Lane, Canatopha Road, Alwarpet Teyrampst, Chennai-G000138

TrUuhOM @ | Head Otfice. Level 3, Wockhardt Towers, East Wing C-2 . G Block,
Bandra Bura Gomplex, Bandra (East), Mumbai-a00051

I I FINAMNCE
Website: htip:/www inuhomefinance_in

POSSESSION NOTICE

Whessas, The undersigned being the authorsed officer of Truhome Finance Limitad
{Formerly Know as: Shricem Housing Finance Limited) under the Securitisation and
Reconsiruction of Financial Assels and Erforcement of Securily Intarest Acl, 2002 {54 o
2002} and in exercisa of powers confarred under Section 13{12) read with (Rulke 3) of the
Sacurity Interest [Enforcement) Rubes, 2002 |ssued demand notice 1o the Bormowers defads
af which ara menhioned in thatable bt [0 fapay the amount maioned in ha mdice within
& davs from the date of receipt of the sa&d notice.

[The Bowrowers hawing -faded to repay ihe amoond, notice ks hereby given o the
Borrower and the public = general that the endersigned has taken POSSESSION of the
propesty dascribed barein balow in exerciza-of powers conlerred on him under Sub Saction
{4} of =action 13 of Act read with rule 8 of the security Interest enforcement) rules, 2002 an
21-Aug-2026,

I Barraswer in particular and the pobss Ingarralis tareby cautioned nof b déal wilh
fhe property and any dealings with the proparty will be-sulkect fo the charge of Truhoms
Finance Uimited (Formerly Know as Shrram Housing Finance Limited) for an amount as
mentiomad herain Balow and intarest tharean

| The borrgwers allention & invitad to privisions of sub-section (8) of secton 13 of the
At inrespectof ime avadtable, to redeem the secured assets ]

Borrower's Mame and Address

Mr. Sonu Singaniya 5o Mr. Kishori Lal Singaniya House No. 10541, Kamal Vihar,
Line Par, Bahadurgarh, Jhajjar, Haryana-124507.

Mrs. Sangeeta W0 Mr. Sonu Singaniya

Housze No. 1054/1, Kamal Yihar, Line Par, Bahadurgarh, Jhajjar, Haryana-124507.
M/S. Shri Ram Garments

Through it's Proprietor/ Pariner/Manager Director, Authorized Signatory

Ottice at, RRC-798, Railway Road, Bahadurgarh, Haryana-124507.

Amount due as per Demand Nofice

Rz. 22,001,691/~ (Rupees Twenly Two Lakh One Thousand Six Hundred and Minety One
Only) In respect ol Loan Account No. SLPHOLHI0002505 as on 09-Dcl-2025

Date of Demand Notice -10-Dct-2025

Dale of physical pozsession — 21-Aug-2026 DOale ol NPA - 03-0¢t-2025

Description of Mortgaged Property

All that part and parcel ol the proparfies bearing Mo, Khewat No, 285, Khasra Mo, 3047/2 (1-
10), 30411 (4-10), 3042 (2-18), Area Admeasuring 100 Sq., Yards., Sitvaled al Waka
fauja Kamal Vihar, Railway Line Par, In Hudud of Nagar Palika Bahadurgarh, Disli-Jhajjar,
Haryana. Bounded By:-East:- Road 1BFL. Wide Wesi:- Gali 10F1. Wide

Morth:- Plot of Lalta Parsad  Souwth:- Plot of Atiar Singh

Place: Jhagar Sd7- Awharised Officer- Truhome Finance Limited
Dhate © 21-0B-2026 (Earlier Known as Shriram Howsing Finance Limitad)

TRUHOME FINANCE LIMITED

(Formerly Known As Shriram Housing Finance Limited)

Reg.0iL: Snnivasa Tower, 1st Fioor, Door No. 5, 08 Mo,
L

2nd Lane, Cenatopha Boad, Alwarpet Teynampet, Chennai-600018
TrUuhOMm @ | Head Otfice. Level 3, Wockhardt Towers, East Wing G-2 , G Blagk,
I I FiMaNCE

Bandra Kuria Gomplex, Bandra (East), Mumbai-4 30051
Wabsita: htip. www ruhiomefinance.in
POSSESSION NOTICE

Whereas, The undersigned beéng the authorsed officer of Truhome Fimance Limitad
(Formerly Know as Shriram Housing Finance Limiled) under the Securitisation and
Reconstruction of Fingncial Assets and Enforcement of Security Interest Act. 2002 (34 o
2002) and in exercize of powers canferred under Section 13(12) read with (Ruig 3) of tha
security Interest [Enforcamant) Rufas, 20002 issued demand nofice 10 the Bormwers delads
of which are mentianed in the table bekew to repay the amount mentioned in the notice within
60 days from the date of recalpt of the said rotice.

{Thiz Borrowers having failed o repay e amount, nolice is fareby given to the Borrowsr and
tha public in general that the wndersigned has faken POSSESSI0N of the property described
herein betow in exercise of powers conferred on hém under Sub Saction {4} of section 13 of
Act read with rule 8 of the secirty Interast enforcemant) rules, 2002 on 20-Aug-2026.

The Boarrower in partcular and the pubss inganeral B seredy cauioned not o deal with
the property and any dealings with the property will be suliect fo the charge of Truhome
Finance Limited (Formerly Know as Shiram Housing Firance Limited) for an amount as
rmentinnad hargin balow and intarest harean

[The bormower's attenfion & invited to provisions of sub-5ection (B) of secton 13 of the
&t Inrespectof ime avallable, to redesmthe secured assets.]

Borrower's Name and Address

Mr. Manmohan Garg 8'o Mr. Chunnd Lal

House No, DET47, Sector-B, Rohini, North West, Delki-110085,

Alzo Al-Plot No-30, Muncipal No. 4798-99, Ward No. XIII, Depuly Ganj, Sadar Bazar,
Delhi-110006,

Mrs. Indu Garg W/o Mr. Manmohan Garg

Houze No, A-3/T1, Seclor-5, Rohinl, North West, Delhi-110085.

Also Al-House No. D6/147, Seclor-6, Rohing, North West, Delki-110085.

Also Al:-Plot No-30, Muncipal No. 4788-98, Ward No. XIII, Depuly Gan|, Sadar Bazar,
Dalhi-110006.

Mr. Rohit Garg $/o0 Mr. Chunni Lal

Housze No, 297/2, Near Brhama Mandir, Begu Road, Patel Bast, Sirsa, Haryana-
125055,

Alzo Alz-Plot No-30, Muncipal No. 4798-88, Ward No. X1, Depuly Ganj, Sadar Bazar,
Dialhl-11 0006,

M/5. HR Sons Diensils Pyl Lid.

Trough i's Proprietor! Pariner/Manager Director, Authorized Signatory

Oifice at, GF-4798-99/30, Deputy Ganj , Sadar Bazar, Dethi-110006,

Amount due as per Demand Notice

Rs. 1,12,33,326/- (Rupees One Crore Twelve Lakh Thirty Three Thousand Three
Hundred Twenty Six Only} in respect of Loan Account Ho. SLPHGPREKDD0Z248%5 as on
10-Kov-2025

Date of Demand Notice ~11-How-2025. Date of physical possession - 20-Aug-2026
Dale of NPA — 03-Nov-2025

Description of Mortgaged Property

Al that part and parcel of the properties bearing No.Mpd Na, £798-99, Ward Mo, XHI, Plol
No-20, 15t Floor Wilhou! Rood Rights, Area Admeasuring 54.87 Sq., Yards., Situated af
Deputy Ganj, Sadar Bazar, Delhi-110006. And Mpl No. 4708-99, Ward No. XII, Plot No-30,
Znd & 3nd Floor With Roof Riphis, Area Admeasuring 42.28 5q.. Yands., Each Floor,
Situated at Deputy Ganj, Sadar Bazar, Delhi-110006,

Bounded By;-East- Gali West- Gall Morth:- Gthar's Propery

Placa: Dalhl
Diate ; 20-06-2026

South:- Part of Properly

o= Awtharised Oficer- Truhome Finance Limited
iEarlier Known as Shriram Howsing Finance Limitsd)

MACH TRAVEL SOLUTIONS LIMITED
{(Formerly known as Mach Conferences and Events Limited)
CIN: L74110DL2004PLC 126130
Regd. Office: Office No-4, 2nd/Ficor, Master Space, Plot No-2T,
KHMustatil No-154, Killa No-19/2, Uggarsain Park, Dichaon Road,
Majafgarh Street No- 2, Najafgarh, South West Delhi,

MNew Delhi, Delhl - 110043, Tel: +31-1204747000
Emall 1D: info@machtravel.com,

Website: www.machiravelsolutions.com

NOTICE REGARDING 22™ ANNUAL GENERAL MEETING TO BE HELD THROUGH
VIDEQ CONFERENCE ("VC”) OTHER AUDIO-VISUAL MEANS ["OAVM™),
NOTICE OF E-VOTING & DIVIDEND
1. NOTICE is hereby given that the 22™ Annual General Meeting (AGM) of the
Members of Mach Travel Solutions Limited (“the Company”) is schaduled to be
held on Tuesday, September 15, 2026 at 12:00 hours {IST), through VCIOAVM, in
compliance with all the applicable provisions of the Companies Acl, 2013 and rules
izsued thereunder and the Securifies and Exchange Board of India ("SEBI") (Listng
Obligatlons and Disclosure Requwements) Requiations, 2015 read wih General
Circular No. 142020 dated April 08, 2020, Circular Mo, 1772020 dated April 13, 2020
izsuad by the Menising of Corpoeate Affairs ("BACA™Y Tollowad by Circular Mo, 2003020
dated May 05, 2020, Circular No, 0202021 dated Janusry 13, 2021 and Circukar No.
1012022 dated Decermber 28, 2022, Circular No. 092023 dated Saplember 25, 2023
Circudar Mo, 092024 dated September 18, 2024, Circular No, 03/2025 dated
September 22, 2025 regarding extension for hotding AGM through VC and SEBI
Cacular No. SEBUHOICFIVCFD-PoD-2/P/CIR2024/133 dated Oclober 03, 2024
issuad by SEBL. along with othar applicabée Circulars issuad in this ragard by the MCA
and SEBI, to transact the business that will be sat forth in the Motice of AGM. The
Members atlending the AGM through VCIOAVM shall be counted for the purpose of

reckoning the quorum under section 103 of the Act,

2. Dispatch of AGM Motice and Integrated Annual Report for the Financial Year

2025-26: Mambars may nota that the Nobice of AGM and Inlegrated Annual Repor for
the Financial Year 2025-26 wil be sent only through email to all those Members whose
amail addresses are registerad with the Company or with the Company’s Registrar and
Transfer Agent namely Skyline Financial Senices Private Limited ("RTA") or with their
raspective Depasitory Participant(s) ("DP7), in accordance with the MCA Circulars and
SEBI Circulars.
The AGM Notice and Integrated Annual Repaort for the Financial Year 2025-26 will also
be made available on the Company's website i.& www.machiravelsolutions.com
and on the websile of Stock Exchange whare the aquity shares of the Company arne
listed, Le., www.bseindia.com and on the website of Mafional Securities Deposiory
Limited ("NSDL°) 2t www.evoting.nsdl.com

3. Manner of registering/updating email addresses: In order to recene Motice of AGM
and Integrated Annual Repaort for the Financial Year 2025-26 electronically, Mambars
are requested o registerupdate their emait addresses with the Depositonas throwgh
the concernad Depository Paricipant{s).

4. Manner of casting vote through e-voling: Tha Company is providing remole e-
violing facility to akits members to castiheir votes elecironically on all the resolutions as
gal forth In the Notice of AGM. The faciity of e-voling will also be made available during
the AGM. Defailed procedurs of casting the voles through e-woting is provided in the
Motice of AGM. |f your email address is already ragistared with the
Compami/Deposdory, the login credenbisis for casting he vote through e-voling are
being senton your registared amail addresses. Mambers ane raquested to updata their
email addresses with the Company/its RTADepository Parbicipants as may be
applicable.

Details of Company’s Registrar and Share Transfer Agent: Skyline Finantal Senices

MAHINDRA RURAL HOUSING FINANCE LTD.

PUBLIC NOTICE LOSS OF ORIGINAL SALE DEED
Notice is hereby given to the public at large that the Original Sale Deed & Mother Deed Pertaining to the
property described below has benn reported lost/ misplaced and is not traceable despite diligent search.
Borrower Nam: Mr Chiranjiv Pandit Loan Account No. XSEMAGR01034308/
1326602
Property Details: (As per sale deed): Plot No:-63 Mauja Govindpur Andrun Vikas
Nagar Phase 2nd, Khasra No:-197, ,tehsil & Distt Mathura, 281004, Uttar Pradesh,
India
Sale Deed Details : Registered On 09/07/2018, In Book No. 1, Volume No. 14154,
From Pages 321 To 332, At Serial No. 9707, Executed In The Name Of Sita Devi W/o
Chiranji At Village Pelkhu Tehsil Govardhan District Mathura
Mother Deed Details: Registered On 06/09/2017, In Book No. 1, Volume No. 13473,
From Pages 93 To 112, At Serial No. 10552 , Executed In The Name Of Hariom Pandey
S/o Shyam Sundar At Village Pelkhu Tehsil Govardhan District Mathura Present
Residence Vikas Nagar Phase 2 Govindpur Tehsil District Mathura
The aforesaid Original Sale Deed has been lost / Misplaced and all efforts made to location same have
proved unsuccessful. An application for obtaining certified copy / duplicate of the said documents is being
initiated.
Any person (s) having any claim, right, title, interest objection, lien charge mortgage encumbrance , or
possession concerning the above mentioned property or the lost document is hereby required to notify the
undersigned in writing, along with supporting documentary evidence, within 15 days from the date of
publication of this notice.
In the absence of any such claim or abjection within the stipulated period it shall be presumed that no
person has any claim over said document / property, and further necessary action shall be taken
accordingly.

Place : MATHURA Date : 22.08.2026

sd/ Authorised Officer

NOTICE- [BEML LIMITED]
Registered Dffice; |BEML Soudha, Mo, 23 /1, 4th Main Road, 5 R Nagas,
Bengalury, Karmataka, 51.’|I'Jl.'.|;.':"||'|

HOTICE is hereby given that the cartificatels} for the undermentioned secusities of BEMIL
LIMITED has'have been lost/misplaced and the kofder(s) of the said secarities J applicant(s)
has/have appdied 10 the Company to issue duplcate certificateds).

NOTICE

Mofice is hareby givan thal the Certdicate[s) for the undar menboned Equily Shares of EXIDE
INDUSTRIES LTE!. hiave been kst / misplaced, Without transfier dead. Die notice thereod has
been givan b EXIDE INDUSTRIES LTD. and I Wa have applied for the issua of Duplicata
Share Cerlificates

al Mame of the Face | Certificate kbnctis Mo, of
Na. Sharehobder Follo Value o Dist No Shares
HARNUKIAN | P

Any parson who haz a ciaim in respect of the said Shares should ndge such claim aleng
wiith cocumant proo with EXIDE INDUSTRIES LTD. &1 ils Registered Office having address
Exide House, 33, Chowringhes Road, Kolkata, West Bengal, TO0020, Indla within 15 days

frerm this dabe alse wil proceed 1o issue dupiicale carlificatels)

Place: Delhi Mame of the Shareholder/Claimant

Date; 20-08-2026 SUSHIL KUMAR GUPTA
RBL BANK LTD.

b RBLEANK FEGISTERED OFFICE: tst Lane, Shahupur, Kolhapur-416001

Mational Oiperating Centre - 9th Floos, Techniplex-l, OFf Veer Savarkar
Fiyover, Goregacn {West) Mumbal - 400062,

GOLD AUCTION CUM INVITATION NOTICE |

The below mendioned borrower has been: sarved with demand nofices to pay culsianding
amount towards the lean facility againe! qold ornamands ("Faclity®) avalad by them fram RBL
Bank Limited. Since the barrowsr has tailed fo repay dues under the Facility, 'we are constrained
b conduct an auction of the pledged qold ornaments on 28-08-2026.

In the event any surpius amount & realisad from this auctan, the same will be refunded b 1he
concerned bormower and if there is & deficit post the guction, the balance: amount shal be
recovenad from tha borrower through appropriate legal procasdings. RBL Bank has thia autharity
to: ramove folowing account from the auction wihout prior infimation. Further, RBL Bank
reserves the right to chanpe the Aucsion Date without amy prior nciice

e hn bonk

Raprasenlative of cradilorsin a olass
[Thres nemes for each dass)

14, |[a) Ralevant Foms and
() Detals of suthonzed epeseatatives
are avatabia al

{ak Wb link  hitps:o 0, oy n'homeddownloads
[f Mat Applicabia

Malice 15 haraby given thal e Nalional Company Law Tribunal hag ondengd The cemmencimend
af 3 ceeporale maobaancy rasolulion process of ke Enika Globa! Private Limibad-an 19.08:2028
The credifors of Erviks Global Private Limitad, are hareby 2alled upan to subimi their clesms with proc|
an oF befere (2.0% 3036 to the Inferim resolution professional at the acdress mantioned agalnst
antry Mo, 10
Thie Bnancial credices shall submit fes claims with |:-r|'_|-:_:”|:,'ir.||:-::‘.r-:_||'.-|:.r'i|m|l:, anly, il Gdheer créditars
may submil the ciaims with proof i person, by pasl o by elclropic misans
Sulbmissian of falea of misleading proofs of claim shall stiract penaltes.
Sdi-
Mphizmmad Khalid
Intarim Rasolubon Profeasional
IBBIIPA-OD2IR-MOT 25020242025/ 1441 7
AFA uplo ¢ 300062027
A+ G3Y, Ind Fioce, Malyiya Maoar, New Desi-$10017
Emall : cskhald 0 @omall cemicep: sqpbi@gmall com

Date - 21.03.2026

FRONTLINE SECURITIES LIMITED

Placa: Naw Delhi
CIN: UB5100DL1524PLCOSERST
Registered Office: M-5, lind Floor, M-Block Markes,
Greatar Kadash -||, New Delhi-110048

Corporate Dffice: B-22, Sector - 4, Noida = 201301 LP

Telephone: 1120-2534067 Email: secratarial@istechnologlies com,
Website: www falindia_com
NOTICE OF 32 ANNUAL GENERAL MEETING AND INFORMATION REGARDING
REMOTE E-VOTING & BOOK CLOSURE

Modice is hereby given that pursuant to the applicable provisions of Companies Acl, 2013

and rules made there under and circular dated September 22, 2025, September 19, 2024,

May 5, 2020 read with drculars dated Apnid B, 2020, April 13, 2020, January 13, 2021,

Decamber0B, 2021, Decernber 14, 2021, May 05, 2022 and September 25, 2023 kssuad by

Ministry of Corporate Affairs (collectivaly referred Lo as "MCA Circulars’), the 327 Annual

General Mesting ("AGM") of Frondline Securties Limited is scheduled 1o be held on

Tuesday, 15" September, 2026 at 04:00 PM. IST through video conferencing (*VC") other

audio visual means (AWM without physical presence of members of the Company at

common venue to fransact the business as sefout inMotice of the Meating.

In compliance with the aforesaid Circulars, elecironic copies of Notice of the AGM and

Annual Report 202526 have been sent to all the members whose emall address are

registered with the Company/Deposiory Paricipantis). Thesa documents are also

available on the wabsite of the Company at www.islindia.com, and on the website of

Mational Securities Depository Limited (NSOL) Mips iwsww.avoting.nsdl.com:

Pursuant to the provisions of Section 108 of the Companies Act, 2013 read with Rule 20 of

the Comipanies (Management and Administration) Rules, 2014, the Company is pleased 1o

provide the Members with the facility to cast their votas elecironically ("remote a-woting”) a3

weldl as e-yoding at AGM through a-voling sarvices of NSOL in respect of all the resalutons
as et out in the Motice of AGM. The procedure 1o cast vole using e-voling system of NSDL
has been dascribed in the MNatice of AGM

The remote e-voting period commences from 09:00 AM. (18T) on Saturday, 12

September. 2026 and ends on 5:00 PM. {15T) on Monday, 14" September, 2026 During

this penod, Members can salect Even No. 141190 for s-voling, The remate e-viating

midule shall be disabled by NSDL thereafier, The voling night of the Members shall bein
proporiion to thesr share inthe paid-up equity share capital of the Company as on Monday,

07" Septamber, 2026 ["cut-off date™).

Any person, who acquires the share(s) of the Company and becomes a Member of the

Company after the dispatch of Nofice of AGM and hodds the share(s) as on the cut-off date,

can also cast their vote throwgh remote e-voling facility on the website of NSDL ie.

hiips:ifwwwr.avolting.nsdl.com. Any person, whosa name iz recorded in the Register of

Members ar in the Register of Baneficial Ownars maintained by the Dapesitories/RTAas on

Ihe cut-off date-anly shall be entiled 1o cast vate edher through remote e-voling or e-valing

at the AGM, The faclity for voling through electronic means shall also be provided at the

AGM, Those Members, who are present at the AGM through YCAOAYM facility and have

nof alresdy casied their voles on the resclutions via remote e-vofing shall be efigible to vole

through e-voling system during the AGM. The Mambers, who have cast their vote by
ramote e-voting prior to AGM, may also attend tha AGM through VGIOAYM but shall not be
erititled 1o cast their vole again &t the AGM,

The Members of the Cormpany who have not registenad their é-mail address can register

the same a5 per tha following procedure:

1. Members who hold shares in physacal mode are requested to kindly registeriupdate their
email address with the Company by sending duly signed request letier at
secretanaliifslechnologies.com containing Folio No., Name of shareholder, email‘id,
mobile number, scanned copy of the share certificate (front and back), PAN [self
allested scannad copy of PAN card), AADHAR (sell attested scanned copy of Aadhar
Card) or any document [such as Drving Licence, Bank Staternent, Election Card,
Passport) for registering email address,

2, The members who hold shares in demal mode are reguested to kindly contact the
Depository Pasticipant {DF) and register the email address in the demal account as pear
the process followed and advised by the DP,

In case of any quenies, with rezpect to remote e-violing, Members may refar ko Freguently

Askad Cuastons (FAQS) and e-vating User Manual availabla at the Download section af

wwwevieling.nsdl.com or call on Toll free Moi 1800-222-990 or can contact NSDL on

evolingi@nsdl.ooin or contact Mr. Ulkarsh Gupla, NSDL at the designated e-mail 1D
utkarsh gupta@nad!.oom or at telephone number + 91 22 24994545, Members may also
write to the Company at secrelanal@fsitechnologies.com.

The Regisler of Members and Share Transfer Books of the Company will remain closed

Namelsiof | Kindaf | FolioMo. | Mo.of Securities | Certificate | Distinctive number(s)] | Sr.| Account Branch Borrower's Details of Gold
heider(s) land | Securities No Mo.| Wumber Nama Name Ornament {in gms)
Ji holder(s
H.n,;..h‘” 1. | BOBO0S30084 | Ambedkar SIMMI KUMAR) | TOTAL_GROSS_WT &1
faca vakm Road, TOTAL IMPURITY 0.50
ABHA Equity | BESD27644| 100 shares and 25164 | 247150407-241 50500 Ghaziabad TOTAL _STONE_WT 0
ERASAD sh'a_s_f:s Face value of RBs 5 TOTAL NET WT 46
ABHA Equity |BESHZTE44| 100 shares and 25165 | 24150501-24150600 T
PRASAD shares Face value of Rs. 5 | 2. | B09011403885 | Bhera BABITA RANI Eﬂ_:ﬁdﬂgﬁiﬂ__ﬂl_if_
ABHA | Equity |BESD27643] 10Gsharesand | 25166 | 24150607-24150700 Enclave TOTAL IMPURITY 9.85
PRASAD | shares Face value of Rs. 5 Paschim TOTAL STONE WT | 296
ABHA Equity | BESD27644| 100 shares and 25168 | 241508017241 50%00 TOTAL MET WT %305
T;iiu gﬁhafg | BESD27644 FT;:;:I:;E . nﬁ-:lj-i 25169 | 24150907-24151000 % | BRTIEHNR | QWS Boed-: | PAFAL Toml o]
fquity fes an .
FRASAD shares Face value of R5. 5 Dahesiin TOTAL_IMPURITY 0.60
ABHA Equity |BESD27648] 100sharesand | 25170 | 24151007-24151100 TOTAL _STONE WT 1
FRASAD shares Face vadue of As 5 TOTAL NET WT 51,43
ABHA Equity | BESG27644| 100 shares and 25172 | 2151 201-24151300 4. | BO9O11240588 | Weet Patel ANISHA DHAKA TOTAL GROSS WT | 17855
PRASAD shares. | Face value of 5. § | Nagar TOTAL IMPURITY 455
ABHA Equity |BESDZT644 | 100 shanes and 29773 | 257307-241 574400 Hranch :
FRASAD shares Face vabue of Rs. 5 EE[_,__EIQHE_“‘T 45
Any person who hes & claim in respact of the sald securities shoald Fadge such clam vath the TOTAL NET WT 129
f;umpadny aIT it H;-;]i«ls'rerm arz.cf:e -.u|1I['|i!I'. 1?rrla'|.'5-i fr[:'lm Thu? da]ll‘. £lse the BEML LIMITED will 5. | 809012213527 | Sector 14, ZIMKMY MADAN | TOTAL GROSS WT 7B
proced o ssee dupbcate certificatels) withou Turthes intimatian Giurgans
Date: 20.08. 2026 Hame of the Sharehaldar(s)/Claimants R L
Place; Bengalury, Kamataks SAMARTH PRASAD TOTAL _STONE WT g
TOTAL_NET_WT 73.1
FORM A 6. | 809012130145 | Karol Bagh SHUBHAM TOTAL GROBS WT 7551
[Ureder Regulation G of the Irsalvancy and Bankupbcy Boand of India
(nsciventy Resolsfon Progass fof Corporale Pecsens) Requiasians, 2008] LT L0 8
FOR THE ATTENTION OF THE CREDITORS OF ERVIKA GLOBAL PRIVATE LIMITED TOTAL _NET WT 725
- RELEVANT PARTICULARS 7. | 809012125550 | Kallash MARGIS TOTAL GROSS WT BT
1 ame ol coeporabe debio 1 Lini
2. |Date of incorposation of corporgle debtor | 08,08 2014 Cotony RHATOON TOTAL IMPURITY 100
3. |Auiharlty under which comorate Geblor 5 | Regisirar o Gompanies, Raryana TOTAL _STONE_WT o
__|incorporated ¢ reqistered | . o
4. [Corparata kentity Mo [/ Limitad Liability L74999HR201GPTCLET956 TOUN- MW 14
Identification Mo. of corporate debbar B. | B09012125204 | Kailash ASIF AL TOTAL GROSS WT 28.5
i AT R e e T O SR, G Celon TOTAL WPURITY | G50
LA s LIF @y i [N i ol ] o Wl = MR,
I o ) P Patwal, Haryana-121107, India TOTAL STONE WT i}
i Ir-s.-:l'aeln-:;F' -::mmg:agnigl_ia_lé-"in 1*];;3:3'.2523 T TOTAL _NET WT 218
raspect of corporats debtar forcier raceived an 2008, | R B S R P R == T e e
T |Esbenated date of clasure of insohency 15.02 2027 9. | BOMN2226442 | Rajpur KIRAN TOTAL GROSS WT | 190.37
resohilan process Road, SHARMA TOTAL_IMPURITY 6.31
4. |Wame and ragsiratan rambar of the Mama - Mohammad Khafd Dehradun i
insalvency profassional acting as inbarim Ragn Mo IBBUIRA-ODZIP-KOT 28502024 TOTAL_STONE WT .47
rasolutan prafassional 22514417 TOTAL NET WT 176.79
9. [Address and e-mail of b olerm GAE rd Floor, Mahaya Magar, Mew Deli-110037
resokition professional, as registened Erail ¢skl!-alr.ll:-1ﬁ'§_r;mmm 10, | BOMNZA3323 | Sector 14, SIMMY MADAN | TOTAL GROSS WT | 2321
wrllv e Bogrd EIJFEHEH'I TOTAL IMPURITY 11.00
10, |Address and s-mail {0 be used for {58 Basamert, Soami Mager, Mesw Delhit 10017
correspongence with the inlenm resphution. | Emall ; cirp agpliEgmed com EE[_,__EIEHE_“‘T 0
professianal TOTAL NET WT 2211
11, |Lasl date for submigsion of dalres (2,09, 2024
38
12. [Classes-af creditars, if any. under clause .. | BONN 1965650 | Sector 31, AMIT KUMAR | TOTAL GROSS WT
() of sub-section (BA) af section 21, Mat Applicable Gurgaon TOTAL_IMPURITY 0.30
ascartamed by tha interim resoiulion TOTAL STONE WT 0
privfessinnal - -
13, |Kames ol Insslvency Pralessionals TOTAL_NET_WT 36
identifind to acl as Authonsad Mot Applicabla Thaanline auction will bahald an hitps:legold auctionfiger.ned or

PRO CLB GLOBAL LIMITED
CIN: L74899DL1994PLCO058964
Registered Office: 325, IIRD FLOOR, AGGARWAL PLAZA,
SECTOR-14, ROHINI, DELHI-110085
Corporate Office: 407, Orbit, Rajpath Rangoli Road,
Beside Pandit Dindayal Upadhyay Auditorium, Bodakdev,
Ahemdabad-380054, Email: csi@proclbglobal.com;
Website: www.proclbglobal.com; Tel. No. +31 9893342402

CORRIGENDUM TO THE NOTICE OF

POSTAL BALLOT
Corrigendum to the Notice of Postal Ballot dated July 29,
2026 to pass the resolution specified in Item No.2. This
Corrigendum is issued in continuation of and should be
read in conjunction with the original Notice already issued
and emailed/ dispatched to the shareholders.
(A) The following particulars of Explanatory
Statement to Resclution No.2 are amended as follows.
Changes to the Explanatory Statement to Resolution
No.2
3. In Point no. (h), the paragraph- “Identity of the
natural persons who are the ultimate beneficial
owners of the shares proposed to be allotted and/or
who ultimately control the proposed allottees”, shall
be read as under:
a)In Sr. No. 66, UBO changed from NA to Harsha Sanjay
Siroya,

For PRO CLE GLOBAL LIMITED
Sdi-
Date: 21.08.2026 Monil Navinchandra Vora
Place; Ahmedabad Chief Executive Officer
FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
TALENT UNLIMITED ONLINE SERVICES PRIVATE LIMITED
OPERKTING 1N DIGTAL, &0 . AND 3 | SED PRODUCT & § AT DELHI NCR
[Dndar s of FepL =
uan P s
sL. _ RELEVANT PARTICULARS
i | kame of the corporaie debtor TALEMT UMLIMITED OMNLINE SERVICES
along with PAN & CiN LLP No. FRIVATE LIMITED

FAN M- ARECTRASZY
{CIN Mo LT 290000201 2PTC2 34341
B0E, Davika Towar. Mehru Prace, South Delhl,
A SRR, { Naw Delhi. Delhi, india, 110013,
3_. | URI ol -.-ae:l:'u@.:‘n’: _.h!I i 'A'ww.llgl:ia-iﬁ_.-ﬁa-:
4. | Detrils of place whene majority of There ane no fixed assats inthe comaany
| fived assets are jocated
S| Insstadtied Gapisgily of main
producksy services

2. | Address of the registered office

-Tiﬂ; LRmgHary i:; Engapad i Iiﬂ:.l_"lu';iru::j:-'. i,:-[-
digitad cormmunications and sofpwarea
sofutions, with a primany focws an
multilingual input technologies, artificil
inlelligence-tased products and enterprses

Fioe oo c | software services. ol st

&, | Quantity and value of main productsy | Turnover for the las financial wear- 27,37 Cr.

[ services sokd in Rt financial year |

7. | Mumber of employees/ workmen |31 :

8. | Further detalls Including last avalleble | Details will be provided by BP 1t will ba

| finarcial statemonts fwith scheduies) | available by sonding email to AP at
ol twn yeeirs, B of crediboss are it PSRl Com
| available at LAL:

9, | Engibllity for rescéution applicants
| wmnaded section 25021 H) of the Code
| i availabie at LIRL

Elgibility Crteria will ba providad by BR
owill b available by sending email 10 BF at
cir iansdigrmail com

10| Last date far racaipt of expression | DE.O0. 2026
| of interost_ |

11 Deare ol issee of peowisional st of 16,08, 2006
| prospective resalution appicants | ERRE e

12| Last date for submissicn of 20093026

__| objections to provisional list | I

13, | Cate of s of firal list of 05102038
| prospective resalution applcants ]

14. | Dete of issusr of information O 102026

memaranduim, evaliston malkisani
faquest o resolutian plans to
| prospective resolution apphcants
15. | Lost dite Tor submisskon of
resodution plans
16.| Procesa email id to subrmit
| Exprassion of interast

|o5.11.2026

| cinp.tuosigmatl.com

24/

For Talent Unliméted Online Servces Privite Limited
Manesh Agaran| (Resolubion Professionat)

Reg WO- EBHIIPA-OOEAP-MO02 23/ 20T 1 B A0004
Fag add. - 207, Prakash Deap buading. Tolstoy Marg,
Comnaughlt Piaca, Mew Delli- 110001

Drate 2208 2020

Place- New Detni

hftpsiblegald sectiontiger.ned on 23-08-2026 trom D200 P 1o 05:00 PMIET
Inending biddars- should contact ME e-Procirement Technologies Ltd (AuctonTigen) at
E351396540./ TEE4129353

Fardelailed Tarms and Condilions, plesse vt e auchan portal.
Place : Dedhi, Uttar Pradesh, Uttarakhand & Haryana
Diate @ 32-08-2026

Authorized Officer
ABL Bank Ltd,

Hinduja Housing Finance Ltd.
Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-

®

HOUSING FilARCE

600015. Branch Offices: Office No-210/211, Second Floor,
Dashmesh Plaza, Sector-20B, NIT, Faridabad, Haryana-121001,
Email: auction@hindujahousingfinance.com

RLM: - Mr. Parmod Chand - 9990338759 ¢ CLM - DINESH JOSHI - 9910474899

SYMBOLIC POSSESSION NOTICE
Whereas the undersigned being the Authorized Officer of the HINDUJA HOUSING FINANCE
LIMITED under Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 (No. 3 of 2002) and in exercise of powers conferred under section 13(12) read
with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice was issued
on the dates mentioned against each account and stated hereinafter calling upon the borrower
(hereinafter the borrower and guarantors are collectively referred to as the "the Borrowers") to
repay the amount within 60 days from the date of receipt of said notice.
The borrowers having failed to repay the amount, notice is hereby given to the borrower and the
publicin general that the undersigned has taken possession of the property described herein below
in exercise of powers conferred on him under sub-setion 4 of section 13 of Act read with rule 8 of the
Security Interest Enforcement Rules, 2002 on this the dates mentioned against each account.
The borrower/guarantor in particular and the public in general is hereby cautioned not to deal
with the property and any dealing with the property will be subject to the charge of the
HINDUJA HOUSING FINANCE LIMITED for an mount and future interest at the contractual rate on
the aforesaid amount together with incidental expenses, costs, charges, etc. thereon.
The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in
respect of time available, to redeem the secured assets.

Sr. LAN Nos. / Name of Borrowers / Demand Notice Date Amount

No. Guarantors & Address Date of Possession | Outstanding

1.|GR/PLW/PLWL/A000000232,Mr. Nitesh Kumar S/o Sh.| 11/05/2026 Rs. 1160016/-
Khazan Singh, H No 99 Moju Mohalla , Teekri Gujjar Palwal ,[~19/08/2026 | as on 06/05/2026
Haryana- 121102. Mrs. Laxmi C/o Sh. Nitesh KumarM r . Symbolic plus interest
Khajan S/o Sh. DhaniramBoth At : H No 1/2 Tikri Gujar ,, y thereon
Palwal , Haryana -121102.

Description of the Property: Waka Mouja Teekri Gurjar, Palwal part of Khewat no. 7/2 Khata
no.10/2 Mustno.10 Kilano.5 (8-0) Kita 1 Rakba 8 Kanal 0 Marla ka 5/121 Bhag Bakadar rakba
6.611 Marla (200 Sq yds ) & Khewatno.7/1, Khatano.10/1 Mustno.17 Kilano.10 (7-9) Kita 1
Rakba 7 Kanal 9 Marla ka 1080/18029 Bhag Bakadar Rakba 8.925 Marla (270 Sq yds) Kul
Rakba Tadadi 15.536 Marla (470 Sq yds) . Bounded As : EAST- House of Karamvir @ Dharmvir
S/o Dhaniram,WEST-Plot Mahender S/o Dhaniram,NORTH-Common Rasta,SOUTH- House
of Khimman @ Khemchand S/o Dhaniram.

2.|HRIGGN/FRBD/A000001838, Mr. HARISH Slo Sh.| 11/05/2026 | Rs.944157/-
MAHENDER, Mrs. ASHAW/o Sh. MAHENDER Both At -H N[ 79/08/2026 | s on 06/05/2026
283 KALIYAMOHALLA, NEAR MAINADDA, NEAR POKHAR| ¢ 1 i plus interest
AMROLI, BHAWANA, AMROLI, PALWAL Haryana -121102. y thereon

Description of the Property: Waka Siwana Mouja Khushak , Palwal in Khewat /Khata no.
564/615 , Must no. 21 Kila n0.21/2 (6-10) Must no.24 Kila no.18 (7-13) Must no 52 Kila no. 7/2
(1-10), 8(8-0), 9(8-0),12/2(2-10), 13(8-0)14(8-0) Kita 8 Rakba tadadi 50 Kanal 3 Marla ka
11/1003 Bhaag rakba tadadi 11 Marla (338 Sq yds). Bounded As - East- House of Tarif S/o
Kashi, West- Common Rasta, North- House of Vijay S/o Lakhi, South- Plot Teja S/o Lakhi.

3. |HR/IGGN/FRBD/A000002115, Ms. Sukhbiri W/o Sh. Ranjit,  11/05/2026 Rs. 595659/
Singh,Mr. RANJIT SINGH S/o Sh.Tek Chand, Both At:[™ 19/08/2026 |as on 06/05/2026
SIHAUL 173 PALWALHARYANA-121102. ; plus interest

Symbolic thereon

Description of the Property: Waka Mouja Palwal (New Shamshabad Colony ) under
Municipal Limits in Khewat/Khata no. 88/98 , Must no.166 , Kila no.6/2/1 (2-19) ,15/1/1/2(2-0)
Kita 2 Rakba Tadadi 4 Kanal 19 Marla and Khewat /Khata no. 39/41 , Must no 167 , Kila
no.10/2(1-0) Kita 1 Rakba Tadadi 1 Kanal 0 Marla & Khewat /Khata no.204/217 , Must no. 166
Kila no. 15/2 (2-0) Kita 1 Rakba Tadadi 2 Kanal 0 Marla Kul rakba Tadadi 7 Kanal 19 Marla ka
26/1590 Bhaag Rakba Tadadi 2.6 marla (78 Sq yds)(Property id : 3SPTGJEQ9). Bounded As -
East- House of Beeru, West- Common Rasta, North- House of Kallu Prajapat, South- Others
property.

4. |HR/GGN/FRBD/A000002120, Mr. Leeladhar Sharma S/o Sh.|  11/05/2026 Rs. 958666/-
Asha Ram @ Mamraj,Mrs. Preeti W/o Sh. Leeladhar, b o t h|™{9/08/2026 | as on 06/05/2026
At: HN 1097 Paach Bisa Mohalla , Near Laxmi Narayan Mandir Symbolic plus interest
Ward 19 Khambi 118 Palwal , Haryana - 121106, y thereon

Description of the Property: Waka Mouja Khambi Palwal Khewat/Khata no.134/146 Must
no.38 Kila no.1/2 (7-16) 2/1 (3-10) 2/2(4-10) Kita 3 Rakba 15 Kanal 16 Marla Ka 400/9559
Bhaag Bakadar Rakba 400 Sq yds

5. |[HR/GGN/FRBD/A000002379, Mr. IKBAL S/O SH. SADRU,|  11/05/2026 Rs. 1262967/
Mrs. USMANIW/o Sh.Igbal, Both At:KHAMBI MOD[19/08/2026 |as on 06/05/2026
SHOLAKA 128, MARRAOLI PALWALHARYANA, - 121106. . plus interest

Symbolic thereon

Description of the Property: Waka Mouja Shoulaka , Tehsil Hodal, Palwal in Khewat / Khata
no. 122/123, Must no.18 , Kila no. 1(7-9), 2/1 (1-5) 10/1(5-12) Rakba 14 Kanal 6 Marla ka
13/286 bhaag Bakadar rakba 13 Marla. Bounded As - East- Agriculture land, West-Agriculture
land, North- Agriculture land, South- Rasta.

6. [HRIGGN/FRBD/A000002508, Mr. HARENDER S/o Sh.| 11/05/2026 | Rs.993138)-
PREMPAL, Mrs. MAYAW/O SH. PREMPAL, Both At : HNO.|19/08/2026 | as on 06/05/2026
34, HASSANPUR PART 104 , VILLAGE PARSA KA NAGLA| o plus interest
PALWAL-121107. ymbolic thereon

Description of the Property: Waka Mouja Hassanpur Palwal in Khewat / Khata no. 855/889,
Mustno. 84, Kilano. 25/3 (6-0), ,Must no. 91, Kila no. 5/2 (0-4) kita 2 rakba 6 Kanal 4 Marla ka
7/124 bhaag Bakadar rakba 7 Marla. BoundedAs - East- House of Kishan, West-House of
Bhola, North-Agriculture land of lalu, South- Rasta.

ACE

ACTION CONSTRUCTION EQUIPMENT LIMITED
CIN: L74550HR1995PLC0S 386D
Regd, Office; Dudhola Link Road, Dudhaola, Disti, Pahya-121102, Harvana
Phone; +41-1275-280111 (50 Lines), Fao; +&1-1275-280133
E-mail : csTaca-cranes com, Website; wany zoe-cranes,com

INFORMATION REGARDING 32™ ANNUAL GENERAL MEETING TO BE HELD
THROUGH VIDEQ CONFEREMCE {"VC") OTHER AUDIO VISUAL MEANS
(“OAVM")

Annual General Meeting:

1. Sharsholders may note thal the 327 Annual General Mesting (AGM) of the Members
af Action Construction Equipment Limited ["Company”) will be held on Friday,
September 18, 2026 at 12:00 Noon {IST) through *ViC" “0AVM® in Compliance
with the applicable provision of Companies Act, 2013 and rues made thersunder and
aEBI (Listing Obligations and Disclosune Reguirements) Regulations, 2015 read with
(General circular no. 14/2020 dated April 08, 2020, 2072020 dated May 03, 2020,
212021 dated January 13, 2021, 19/2021 dated Dacamber 08, 2021, 2172021 dated
Decembear 14, 2021, 212022 dated May 05, 2022, 1072022 dated December 28, 2022,
02023 dated Seplember 25, 2023, 022024 dated Seplember 19, 2024 and
032025 dated September 22, 2025 {collectively referred to as "MCA Circulars™) other
applicable circulars issued by the Ministry of Corporate. affairs (WMCA') and SEBI
[Collectivaly referrad to as “relevant circidars”) to transact the business ag setforthin
the Notice calling AGH.

2. In cormpliance with above circulars, the elactronic coples of the Matica of tha AGM and
Annual Report 2025-26 will be sent to only those members whose email-IDs are
registared with Company/Depository Paricipant{s). These documents will also be
availabde an the Company's website www, ace-cranes com and websiles of the Stock
Exchanges e, BSE Limited and National Stock Exchange of Indis Limited 2t
www baeindia com and www nsemndia.com respectively, The AGM Matice s also be
dissaminated on the website of NSDL (agency for providing the Remate e-\aling
faciity and e-voting system during the AGM) 1. www evoting.nsdl com,

3. Manner of Registennglupdating email addresses who have not registered/updated
their e-mail addresses with the Lompany:
® Members holding shares in physical form:

Mambers can ragislerupdale their emall [D by submitting the Form ISR-1 and
other relevant forms avallable on Company's website al htlps2fwwaw.ace-
cranes.com, with Company's Registrar & Transfer Agent e, Skyline Financial
Senvices Private Limited with detads of folio number at admini@skylinera.com

® Members holding shares in electronic mode:
heembers ang required o register/update their e-maif addrass with their respeciive
Depositary Participant "DPs” for receiving all communications from the Comipany
atactronicaly.

4. Manner of casting vote(s) through e-voting.

&, Memberswill have an oppartunity o cast their vale{s) on the business as seloutin
the Naobice of the AGM through electranic voling system ('e-voting').

0. The mannerof voling remotely ('remote e-voling') by members holding sharesin
dematenalized mode, physical mode and for the members who -have not
regiziened theiremail addresses has bean provided in the Notice of the AGM.

€. Thafacility for voting through electronic voting system wil also be made availabla
at tha AGM and members attending the AGM wha have not cast their vata{s) by
remaote a-voting will be able to vole atthe AGM

d. The logn credentials for casting votes through e-voting shall be made available to
the mambers through emall, Members who do not receive emall or whose email
addresses are nol registenad with the Company! Skyling Financial Services
Private Limiled/Depasitory Participantis), may penerale login credentials by
fallowing the instruction given in the Notes to Notics of AGM,

e The same login credentials may also be used for attending the AGM through
VCIOVAM,

3. Manner of registaring mandate for receiving Dividend:
® Members holding shares in physical form:

Members can register/update ihair bank detads by submitling the Form ISR-1 and
ather relevanl forms available on company's websde ab hilpsdiwww.ace-
cranes.com with Company's Registrar & Transfer Agent fe, Skyling Financial
Senices Private Limited with detads of folio number at admin@skylinera.com

® Members holding shares in electronic mode
hambers are raquired to register'update their bank defais with thair respectiva
Depositary  Participant "0Fs”, Dividend warranisidemand drafts will ba
dispatched fo the registered addrass of the shareholders who have not updated
their bank account details in compliance of Circularnotification issued by
SEB/Stock Exchanges/MCA from fime ta time in this ragards.

6. The Company has fived September 03, 2026 as the record date for delermining the
eligible members for payment of dividend for FY 2025-26, if declared al the AGM

7. Pursuant o the seclion 81 of the Companies Act, 2013 the Register of Members and
Share Transfer Books of the Company shall remain closed from Friday, September
04, 2026 to Friday, September 18, 2026 (both days inclusive) for the purpose of
payment of dividend @100 % per share i . Rs. 2/- pearequity share face value of Rs. 2
aach payable on alf outstanding share on the record date i e September 03, 2026 if
declared al the said AGM

Private Limited at D-1534A, First Floor, Okhia Industrisl Area, Phasa-|, New Delhi, Defhi- - . : : _|HR/IGGN/FRBD/A000000639,Mr. SACHIN BHATIA, Rs. 1094653/- B. Members are requested to carefully read all the noles set cul in the Notice of the AGMW

110020, India. Tel No: 0114045019307 Email: Infoiskylinarta corn Websita.| |ITom Tuesday, 08" September, 202610 Monday, 14" September, 2026 (both daysinclusive)| | ™ e LUKAM CHAND BHATIA, Both At: H N O. 108 & 10813 2358212822 as on 07/05/2026 and In paﬁiculi? insiruction for jgin:ng lhe AGM, manner of casting vole through
wiveskylinerta com. O passR SAYYAD WARR KHER| KALAN, OLD FARIDABAD|  gymbolic | plus interest remats e-voting or e-valing at the AGM

For & on behalf of For FRONTLINE SECURITIES LIMITED FARIDABAD, HARYANA 121002 . y thereon W d ' Acli ion Eduk imited

Mach Travel Solutions Limited Sd-| | [Description of the Property: HOUSE BEARING NO.108, AREA MEASURING 120 SQ. EIRNE00ZTUC 0N EAUBMAT LiniTe

Sdi- Rakesh K Jain YARDS, SITUATED IN WAKA MAUJA OLD FARIDABAD (SAYYED WADA), TEHSIL & Sdi-

Data: T3-08-2026 Yashashvi Srivastava | | Date: 21.08.2026 Director DISTRICT FARIDABAD, HARYANA-121002. Date : 21-08-2028 Anil Kumar

Place: Maw Dalhi Company Secretary & Compliance Officer | | Place; NOIDA DIM: oons0524|  |Date: 22.08.2026, Place: Haryana Authorised Officer, Hinduja Housing Finance Limited| | Place: Palwal Company Secretary

o® © o® © epaperfinancialexpressMegy @ - @ New Delh o® ©
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